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has become necessary to accommodate cer-
tain items which had to be provided for 
subsequent to the presentation of the Bud-
get in March, 1971. 

The provision for capital expenditure is 
marginally high~r at Rs. 38.90 crores, com-
pared to Rs. 38.79 crores in the earlier Bud-
get. The overall deficit is now placed at 
Rs. 15.n crol"C'i. While some concr~te steps 
have been taken to improve the State's 
financial position, t here is no gaimaying the 
fact that some ba~ic problems remain and 
it is our hope that we will be able to take 
further sleps towards their solutions. I may 
assure the House that the State's budgetary 
po;ition will be kept under conlinuous re-
view to see what further me"ures are neces-
sary to ;over the gap in resources. 

The Budget now provides for a Plan 
oUllay of Rs. 72.25 crores. The State has 
been able te> mobilise additional resources 
to the ex lent of Rs. 2.5 crores by rationali-
sation and revision of electricity tariffs from 
10th April, 1'171, in accordance with the re-
commendations of a Tariff Committee which 
had gone inlo the queslion. In the context 
of the large development programmes which 
Ihe State Hectricil}" Board is undertaking, 
particularly under rural electrification and 
providing power to irrigation pump sets, 
the reslructuring of tariff was imperative. 

The Budget includes a provision of 
Rs. 7.12 crores as non-Plan expenditure on 
certain irrigali'ln schemes in the Cauvery 
Ha,in which have been continuing from 
previous yeJrs. The Mysore Government 
IUl'e been pressing for some time past for 
i ldusion of these schemes in the State 
Plan. As the House is awarc, these are 
t he schemes whk h are under dispute and 
discussions are ~urrently being held with the 
Governments of Tamil Nadu and Mysore in 
this regard. 

The Budget provides for an outlay of 
Rs, 12. 54 crore~ for Centrally sponsored 
schemes. About Rs. 8 crores will also be 
provided by the Centre under special pro-
grammes for small farmers, marginal far-
mers and agricultural labour as well as for 
special schemes to relieve rural unemploy-
ment. In addition the State Government 
have also initiated schemes for allevillling 
the problems of educated and rurai un-
employed, 

GUJARAT BUDGET, 1971-72 

THE MINISTER OF STATE IN THE 
MINISTR Y OF FINANCE (SHRI K. R_ 
GANESH) : I beg to present a salement of 
the estimated receipta and expenditure of the 
State of Gujarat for the year 1971-72. 

SJaJemenJ on the B ,J<et If tI", G9vernmenJ 
of Gllju'ul for 1911-7:. 

Sir, 
beg to prescnt the BJj;et of the 

State of Gujarat for 1971-n. The House is 
aware that a Proclamation under Article 
356 of t he Constitution was issued by the 
President on the 13th May. 1971 in respect 
of the State of Gujaral. By virtue of this 
Proclamation, the powers of the Legislature 
of the State are now elterci'IBble by or under 
t he authority of the Parliament. The 
Budget of the Statr of Gujarat for the year 
1971-72 was presented to the State Vidhan 
Sabha in March, 1971 but only a 'Vole on 
Account' was obtained for four months i.e. 
up to the end of July, 1971. Accordingly 
the State's Budget for this year is now being 
presented to Parliament, 

The Budget Estimates for this year show 
a surplus on revenue account of Rs. 14.35 
crores ; the receipts are placed at Rs. 233.17 
crores and the e<pendituTe met from revenue 
at Rs. 218.82 crorcs. The provision for 
capital expenditure is Rs. 46.43 croTes. The 
current year is expected to close with an 
overall deficit of Rs. 1.29 CrOTes. The deficit 
is however, likely to be fully covered 
through normal improvement in income and 
possible savings. 

The Budget for 1971-72 provides for an 
outlay of Rs. 9~.67 crores for the annual 
Plan of 1971-72 which includes Central 
assistance of Rs. 31.60 crores. The provi-
sions for agricultural pr'lgramme including 
cooperation, community development and 
irrigation account for nearly 39 percent of 
the Plan outlay ; the power Sector accounts 
for about 28 percent; industries, mining, 
transport and communications account for 
II percent and the balance is spread over 
the other sectors. In the formulation and 
implementation of the annual Plans, em-
phasis is beiOj); laid on ameliorating the 
conditions of scheduled castes, the scheduled 
triboS~ small and ~iQ~1 farmers, landles. 
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agrkultural I aoourer.; , village artisans, 
inpultrial and low salaried workcn and 
other weaker sections of the soc iety. It. 
specific: provision of Rs. 2S lakhs has been 
made for new schemes for the welfare of 
scheJuled castes and tribes. 

The State', economy "n the wh"k is 
making good progress on the agricultural as 
well as the industrial frc'nl. During 1'l7(}. 71, 
foodgrain pn'<iuction in the Sute is e<ra;ted 
to reach the figure of 35 lalh tonnes against 
:)() S" lalh tllnnes in I 'lto'l- "0. The produc-
tion of groundnuts Wol' also satisfactory. 
MCil\ures aimed at intclHi,~ ~ulti'ation, 

modcrru\a:ion and me~"'aIllsa.1I0n C'f ~i
rulluft', use of high ) iclding vaneties of 
seeds and fertilizers and increase in irriga-
tion flldlitics are under way. The construc-
tion of head works ,,,mprl.ing earthen and 
masonr)' dams and head regulator "f the 
eka; Project is nearing completion. Preli-
minary wor" for the c,'nstru.:tion of the 
dam for Sabarmali (Oharoi) ReserVOir 
Projecl and Vasana &rrace Worl.s has been 
undertaken. The Tapi emban"ment s.:heme 
estimated 10 cost Rs. 4A5 ~rorcs will be 
taken up olS a part of f100J c"ntrol work., 

The State has compleled the programme 
of lqislation for abolition of intermediate 
land holders and the tillers of the soil have 
been made owners of the land, subject to 
payment "f the pre>Cribed price to the 
landlords. For thn purpose the Gujarat 
State Co-operati"e Land Oeve!opment lIank 
has drawn up a scheme which en"isagcs 
providing funds :0 the tenanl' for payment 
of purchase price 10 the landlord, t" loCCure 
full title of land, the amount advanced by 
the Bank would be rccover~d fr"m the 
tenants in suitable imtalmcnts. The '\Cherne 
will COSI RI. H crores and Ihe Siale Govern-
ment h&s undertaken to bear t he I" ... ". if 
any, if1("Urred by the HlDk, 

The: indu\trial production in the Slate 
durina 1~7(}'71 rc:&i,tered .Ignifkant 
impro~ement in the organised sec-tor. 
The Indian Petro-Chemical Corporation 
Limited ha\ started its work, The Aromatic 
ProjClct is expected to be commi .. hned 
towards the end or 1<)72. The Naphtha 
Cracker estimated to cost RI. JO cror.:s, is 
expected 10 be on stream in early 1974, A 
FertiJizCr Project in the Co-operative Sector 
is abo beintl established at Kandla·Kalol. 
The Corporate network compriiin, Gujarat 
I~UfUlaI Dovelopmenl Corporation, Oujarar 

Industrial Inve'!ltrnent Corponlllon, Gujarat 
State Financial Corporation and Gujarat 
Small Industries Corporation is play in, itl 
role in prO\'iding infra-structure facilities 
and financial assistance 10 large and small 
..:ale units in the State, The Gujarat 
Te<tile ('Mporatk", is doing useful working 
in ft'starting sick textile mill, and providing 
employment 10 workers rendered jobless by 
closure of several mills, 

The Gujarat State Electricity Board has 
undertaken several !lChemC'l 10 meet the 
increased demand for po"er by industries. 
The ..:hemes for expansion of Dhu"aran 
Thermal Power Station wil h an addui,,"al 
capacity "f 2xO M, W. and L'l<lli Hydro 
Project "tlh :l<lO "1. W. caracit, arc in 
ad'anced stages "f imrler11ent3tion, C,'mi· 
derable prl>gre.s has been a,hin cd in Ihe 
t,eld "f rural dectrill"ali,'n; \'/~I villages 
and t~.I~~ well, ha\c been electrified till 
the end of March. tQ"t 

A pro\ is-ion of Rs. 4S ("rore"! h:l\C been 
made in the lIudget for eJucatllln It rerre-
~c:nts abuut :!O pcrL:Cnl llf the IlHal rC,,'\CrUC 

npcnditurc. Primary educalion an.! Sn:on-
dacy education for girl student, i, frec in 
the State; the scheme f"r sr"nt of fee 
concession to the buys in the !toC~ondary 

schools has al~o been liberali ... d, A 'UiTl 

of R s. 25 lakhs ha, been provided in the 
Hud!!Ct for additional a"btance to educa-
tional in.iilUtions including Science Collct\CI 
and for providin~ 'lChoi3r1hip' 10 poor and 
deserving students, 

With a vicw t., pro"iJing some emplo)'-
ment opportunitiC'i in the rural area. a 
..:heme LllleJ "rillht to wor~" has been 
formulated and a provi<ion of R" 30 lakhs 
has been made in the Hud~ct. Under thi. 
sehe'lle, 11 Ambar Charkha ('<.-ntres in si. 
diltric" of the State have been sanctioned 
which will provide employment to over 
1m penon!. Under the Central Sector 
Scheme for chronically droull ht affected 
areal, Pl'Oll"amnlC!l of minor irrigation, 
roads, soil conservation etc. are being taken 
up to relieve the problem of unemployment 
in tll=sc: a,,,,, It. scheme of "Educated 
Employment Relief" has been evolved for 
which a provision of Ra. JO lakhs hal bocq 
made in the Budget, 


